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MANUFACTURE OF MoTorR CARS AND
TRUCKS IN INDIA

*465. Dr. RAGHUBIR SINH: Wiit
the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(a) whether there is a proposal to
manufacture General Motor’s cars and
trucks in India, especially Chevrolet
ones;

(b) if so, what are the details of
the financjal and technical arrange-
ments proposed to be made under
this plan in India; and

(c) by what date the manufacture
of such cars is likely to start in
India?

[ ] Hindi transliteration.
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" Tue MINISTER oF INDUSTRY
(SHRT MANUBHAI SHAH): (a) Yes,
Sir. '

(b) and (¢). The financial terms

and phased programme of manufac-
“true of these trucks are under con-
sideration.

Dr. RAGHUBIR SINH: May I
know, Sir, how much more time the
© Government will take before coming
to a decision?

Surt MANUBHAI SHAH: Within a
month or two we shall finalise.

Dr. RAGHUBIR SINH: May 1
know, Sir, whether any special pro-
visions are going to be made under
this arrangement for the progressive
manufacture of more motor parts in
India?

Surr MANUBHAI SHAH: The sti-
pulation is going to be that they will
have to manufacture the entire truck,
excepting certain proprietary parts,
within three or four years in the
country.

Surr MAHABIR PRASAD: May 1
know, Sir, if it is proposed to manu-
facture two-seater cars in India?

Sart MANUBBHAI SHAH: No, Sir.

AGRICULTURAL LAND RECORDS SUPPLIED
BY PAKISTAN

*466. Smrt N. R. MALKANI: Will
the Minister of REHABILITATION AND
MiNorITY AFFAIRS be pleased to state:

(a) the number of cases in which
the records of rights of agricultural
lands belonging to displaced persons
supplied by the West Pakistan Gov-
ernment are incomplete;

(b) the number of cases in which
discrepancies have been found bet-
ween the documents in possession of
displaced land owners and the records
of rights received from West Pakis-
tan Government; and

(¢) what steps are being taken by
Government to have a complete
record or to reconcile the discrepan-
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cies with the Government of West
Pakistan?

The MINISTER or REHABILITA-
TION aNp MINORITY AFFAIRS
(Surr MEar CHAND KHANNA): (a)
eand (b). Information in respect of
incomplete records is not available
and cannot be collected unless all the
discrepancies are pointed out by
claimants.

Out of the 13,000 claim files checked
with the records received from Pakis-
tan, it has been found that in about
6,000 cases, the entries in the records
differ from the documents produced
by the claimants.

(c) The copies of records relating
to the two Punjabs are compared at
the Wagah Border with the originals,
hy the representatives of the two
Governments. It has been suggested
to the Pakistan Government that this
arrangement should be extended to
cover the records for other areas also.
The Pakistan Government is also
being pressed to supply the records
that still remain to be supplied.

Surr N. R. MALKANI: In case
such records are not supplied on the
border, could we not send our staff

to Pakistan to rectify these dis-
crepancies?
Seri1 MEHR CHAND KHANNA:

We are tryving our level best to get
the records from Pakistan. That
question does not arise at the present
moment. :

Surr N. R. MALKANI: The number
of cases is very large and ten years
nave elapsed. There must be some
pe-iod, some limit.

Surr MEHR CHAND KHANNA:
Out of about 1,40,000 property sheets,
about 80,000 have already been
received.

SHrRI N. R. MALKANI: There are a
number of cases where private parties
have gone to Pakistan and got the
record of rights property signed by
the revenue officials; but the Foreign
Ministry there refuses to counter-



